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Royalty from Doordarshan for Telecast of 

Cricket Matches 

1299. SHRI PRAMOD MAHAJAN : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether it is a fact that Ciicket Control 
Board of India has asked for royalty from 
Doordarshan for telecasting cricket matches; 
and 

(b) if so, the details thereof and also the 
reaction of Government thereto ? 

TOE  DEPUTY MINISTER     IN    THE 
MINISTRY   OF   INFORMATION     AND 
BROADCASTING     (KUMARI    G1RIJA 
VYAS) :  (a) and (b) The Board of Con- 

trol for Cricket in India have sold World 
"Exhibition Rights" of the forthcoming India 
England Test Series to a foreign company. 
Doordarshan has not entered into any 
agreement with the Board of Control for 
Cricket in India in this regard so far. 

Application for Registration of Newspapers 

1300. SHRI RAM RATAN RAM: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) what is the number of applications for 
registration of prospective newspapers which 
were received annually by the Registrar of 
Newspapers of India during the last three 
years; 

(b) what is the number of cases which, 
were disposed of; 

(c) what is the number of new names 
permitted; and 

(d) what is the number of cases which are 
pending as on the 31st July, 1992 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI G1R1JA 
VYAS) : (a) to (c) The number of applications 
for registration of prospective newspapers 
received, the number of cases disposed of and 
the number of new names permitted during the 
last three years, year-wise is given below : 

 

 

 
(d) 201 applications were ponding as on 

31st July, 1992. 

Expenditure on Films Division 

1301. SHRIMATI ILA PANDA : Will the 
Minister of INFORMATION AND 
BROADCASTING   be     pleased  to  state  : 

 

(a) what is the total amount of Expenditure 
incurred on the Films Division during the last 
three years; 

(b) what is the amount out of this that was 
spent on salaries and allowances and other 
emoluments and how much of it. was on 
actual film production; and 

 



209 Written  Answers [ DEC. 1992] to   Questions 210 

(c) whether any cost-benefit analysis of the 
films Division has been made ? 

THE DEPUTY MINISTER    IN    THE 
MINISTRY   OF  INFORMATION    AND 

BROADCASTING     (KUMARI   GIRIIA, 
VYAS) :   (a) Total expenditure    incurred by 
Films Division for the last three years is as 
follows : 

(Rs. in lakhs) 

 

 

(b) Total expenditure    on;   salary,   allowance and other emoluments in respect of Films 
Division is as under : 

(Rs. in lakhs) 

 

 

*lncludes expenditure on travelling for the 
purpose of production of films also. 

**Includes a portion of expenditure in-
curred on establishment. The rest of the 
expenditure is for production/distribution 
of documentaries and news magazines. 
No separate accounts are being 
maintained for expenditure on production 
of documentaries only. 

(c) No, Sir. 

Grants to Film and T. V. Institute of India 

1302. SHRI MOHINDER SINGH 
KALYAN : Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state : 

(a)   what was  the  total grant given to the 

Film and T. V. Institute of India   during the 
last three years; 14—407 RSS/93 

 
(b) what is the number of artists in, 

various categories, category-wise, who have 
qualified from the Institute during the last 
three years; 

(c) whether any cost-benefit analysis of 
the utility of such an institute has been made; 
and- 

(d) if so, what are the findings threof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRDA 
VYAS) : (a) and (b) Details may kindly been 
see in the statement.    (See below). 

(c) and (d) No, Sir. The utility of the 
Institute cannot be measured    strictly    on 

 

 


